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Trump says US and Iran have ‘sort of’ agreed on terms for nuclear deal

DOHA

PRESIDENT Donald Trump
said Thursday that the United
States and Iran have “sort of”
agreed to terms on a nuclear
deal, offering a measure of con-
fidence that an accord is com-
ing into sharper focus.

Trump, in an exchange with
reporters at a business round-
table in Doha, Qatar, described
the talks between American en-
voy Steve Witkoff and Iranian
Foreign Minister Abbas Aragh-
chi as “very serious negotia-

tions” for “long-term peace”
and were continuing to
progress. Still, throughout his
visit with Arab Gulf leaders
this week, the president .
has underscored that &

military action against
Iran’s nuclear facilities

remains a possibility .

if the talks derail.

“Iran has sort of
agreed to the terms:
They’re not going to make, I call
it, in a friendly way, nuclear
dust,” Trump said at the busi-
ness event.

No show by heads of state

“We’re not going to be making
any nuclear dust in Iran.” With-
out offering detail, he signaled
growing alignment with the

terms that he has been

. seeking.

) But a top political,
military and nuclear
adviser to Iran’s su-
preme leader, Ayatollah

Ali Khamenei, told NBC

News on Wednesday that

Tehran stands ready get rid of

its stockpiles of highly enriched

uranium that can be weapon-
ised, agree to enrich uranium

for peace talks inIstanbul

Zelenskyy sends delegation after Putin stays away from meeting

ANKARA

UKRAINIAN President Volody-
myr Zelenskyy said Thursday
he is sending a team headed by
his defense minister to Istanbul
for the first direct peace talks
with a Russian delegation since
the early weeks of Moscow’s
full-scale invasion in 2022.

Zelenskyy made the move af-
ter Russian President Vladimir
Putin stayed away from a face-
to-face meeting with him in
Turkey that the Ukrainian
leader had proposed in a flurry
of diplomatic maneuvers last
weekend.

Zelenskyy told a news confer-
ence in the Turkish capital An-
kara the Russian delegation
doesn’t include “anyone who
actually makes decisions,” ac-
cusing Moscow of not taking
efforts to end the war seriously.
But he said that to demonstrate
to US President Donald Trump
that Ukraine is seeking an end
to the conflict he had decided to
send officials from Ankara to
Istanbul — more than 400 kil-
ometers (almost 300 miles)
away — for their first direct
talks since March 2022, follow-

£

Turkish President Recep Tayyip Erdogan
shakes hands with Volodymyr Zelenskyy
during @ meeting at the Presidential
palace in Ankara | ap

ing Russia’s full-scale invasion
of its neighbor the previous
month.

He said the Ukrainian side
would be headed by Defense
Minister Rustem Umerov and
its aim is “to attempt at least
the first steps toward de-escala-
tion, the first steps toward end-
ing the war — namely, a cease-
fire.” Putin’s absence punctured
hopes of a breakthrough in
peace efforts that were given a
push in recent months by the
Trump administration and
Western European leaders amid
the intense maneuvering. It
also raised the prospect of in-
tensified international sanc-
tions on Russia that have been
threatened by the West.

Turkish President Recep
Tayyip Erdogan earlier wel-
comed Zelenskyy with an honor
guard at the presidential palace
in Ankara before the two held
talks.

“Now, after three years of im-
mense suffering, there is finally
a window of opportunity,”
Turkish Foreign Minister
Hakan Fidan said at a NATO
meeting taking place separately
in Turkey. “The talks ... hope-
fully may open a new chapter.”

US President Donald Trump
said Thursday he was not sur-
prised that Russian President
Vladimir Putin will be a no-
show for anticipated peace talks
with Ukraine in Turkey this
week. Trump, who had pressed
for Putin and Ukrainian Presi-
dent Volodymyr Zelenskyy to
meet in Istanbul, brushed off
Putin’s apparent decision to not
take part in the expected talks.

“Ididn’t think it was possible
for Putin to go if I'm not there,”
Trump said in an exchange
with reporters as he took part
in a business roundtable with
executives in Doha on the third
day of his visit to the Middle
East. AFP

only to the lower levels needed
for civilian use and allow inter-
national inspectors to supervise
the process. Ali Shamkhani add-
ed that in return, Iran wants an
immediate lifting of all econom-
ic sanctions. Trump said his de-
mands have been straightfor-
ward. “They can’t have a nuclear
weapon. That’s the only thing.
It’s very simple,” Trump said.
“It’s not like I have to give you 30
pages worth of details. It is only
one sentence. They can’t have a
nuclear weapon.”

But Trump on Wednesday sug-

gested he was looking for Tehran
to make other concessions as
part of a potential agreement.

Iran “must stop sponsoring
terror, halt its bloody proxy wars
and permanently and verifiably
cease pursuit of nuclear weap-
ons,” Trump said in remarks at
a meeting in Saudi Arabia of
leaders from the Gulf Coopera-
tion Council.

Wrapping up his time in Qa-
tar, Trump stopped at a US in-
stallation at the center of Ameri-
can involvement in the Middle
East and spoke to US troops. AP

Air strikes on Gaza kill

over 100 as manhunt
unfolds in West Bank

GAZA CITY

Palestinian rescuers reported
more than 100 people Kkilled
Thursday in Israeli strikes on
blockaded Gaza, where a US-
backed organisation said it in-
tends to begin distributing aid
by the end of the month.

In the occupied West Bank,
raids were ongoing and roads
blocked after Israel’s military
chief vowed to find the perpe-
trators of an attack that killed
a pregnant Israeli woman.

Gaza’s civil defence agency
said the death toll from Israeli
bombardment since dawn on
Thursday had risen to 103.

Israel blocked all aid from en-
tering Gaza on March 2, before
resuming operations on March
18, ending a six-week ceasefire.
“Israel’s blockade has tran-
scended military tactics to be-
come a tool of extermination”,
Human Rights Watch (HRW)
interim executive director Fed-
erico Borello said in a state-
ment Thursday.

Amir Selha, a 43-year-old Pal-
estinian from north Gaza, re-
ported “intense Israeli shelling
all night”. “Tank shells are
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striking around the clock, and
the area is packed with people
and tents,” he said.

The Gaza Humanitarian
Foundation, a US-supported
NGO, said it would begin dis-
tributing humanitarian aid in
Gaza this month after talks
with Israeli officials. AFP

United Arab Emirates President Sheikh Mohammed bin Zayed Al Nahyan, right,
greets President Donald Trump at Abu Dhabi International Airport | ap

EXPRESS READ

NATO debates US push for massive defence hike

Antalya: NATO foreign ministers met in Turkey to discuss a US proposal
for members to boost defence spending to 5% of GDP by 2032, citing
threats from Russia, terrorism, and China. While many allies lag behind
the current 2% target, Washington’s pressure grows ahead of June’s
summit as Ukraine’s war and Trump’s defense demands reshape
alliance priorities and unity.

TAMILNAD MERCANTILE BANK LTD

[Regd.office at 57, V.E.Road, Thoothukudi)
CHENNAI MOUNT ROAD ERANCH

Mo, 58, Ground Fioar, Indian Mutual Swlding, anna Salal, Channal = G0 002

AUCTION SALE NOTICE FOR | BLE PROPERTY

Auction Sale Mobtee for Sale of Immovable Asseis mongaged | cnasged tolhe Bank under
thi. Securitisation and Reconsiruction of Financial Assels and Enfoscmment of Security
Interest Act, 2002 read with provision lo Rula 8 {6) and 8 {%) of the Securty Interesl
{Enforcernent) Rulas, 2002,

Motice ls heraby glven ta the public gensral and In partcular to the Bosrower Mis.Medla
Gate Private Limited, Represented by its Managing Direclor Mr.J.Murugesan, (5-d, Rams
Apartmants, Old Mo35, Mew Mo 40, Vijpyaraghava Road, T.Nagar, Chennai - 600 D17 also at:
2nd Floor, Mo, 17, Chidhi Vinayagar Kovil Sireat, Muthurangan Salai, T Magar, Channai- &3 017
and Guarantors MeJ Murugesan, Sio M lanagaraja, 2nd Flaor, Mo 17, Chidhi Vinayagar Kol
StreEl Mulhurangan Saksl, T.Magar, Chennal =600 017 also ab: RajaFatace, 2202, vadivelu Main
Roaed, Perambur, Chennai - 600 011, Mes, MM Jayanthe, Wio Mr ) Murugesan, Raja Palace,
22rF Vadively Main Road, Perambor, Chennai - G600 011, Mr.R.Ravichandran,
Siohir Rajarathinam, 52, Sundeep Apartrments, 4272, 2nd Stresl, Gth Avenue, Ashok Magar,
Chennal - GO0 011, MeB.Sridhar, 5o MrBaka Raman, New No 17, O Mo B, Balaj Sireéf,
Rangaraiapuram, Chennai - 800 024, Me, N M. Abishek Raje, S M. Mumsgosan, Raga Palace,
22{2, Vadiwelu Main Road. Parambur, Chennai - 00011 that the below described immovabla
property mortgaged/charged 1o the Secured Cradibor, the constructive possessson of which has
been taken by the Authorsed OMicer ol Tamilnad Mercanhle Bank Lmiled, Chennai Mawent Road
Branch will be sold an "A% is whers is", "As is what k5", and "Whataver thort " basis on
1706, 2025 for recovery of Rs.4,86,95 657,23 (Rupees Four Crore Eighty Six Lakh Minety
Five Thousand Siz Hundred end Fifty Sewen and Paise Twenty Three Only)
(CC-Ke 3,53, 748 474 38, TL-1-H=34.37,024.69, TL-Z2-KHs53.98.778.16 and TL-3-
Fu A5 04 A0 3% on 12052025 dus 1o he Tamilnad Mascanlle Bank Limited, Chanmai Mol
Road Branch with subseguent mteresl and expensas, The Reserye Price will be Rs.57,27.000/-
{Rupees Fifty Seven Lakh Minety Seven Thovsand Only) and the Earnest Money Deposit
waill be B5, 5,078, 700/ [Rupees Five Lakh Seventy Nine Thousand Seven Hundred Only)

TMB i

Descriplion of the Properly: On egm of land 1o the estent of 10584 =q.ft siuated al
F.S No A 150 part, #4502 parl, T.5 No. 20 part, Z55part, Ward Mo 33, Pettal Ramasmy Raja
Streel, Puthupalayarn Village, Singarajakolls, Veusdhasiagar Destnct and a houss bullding
thereon beanng D.No 55 admeasuring 526,25 50,11 standing the name of Krd Murugesan and
bdes N M Jeyanihi. Boundaries: North Byl Arpma Hage Property, South by | Slreed, Eas! by
Farumslrajx Proparty, West by - Ayvanar Raja Propery and Carmmon Wil

Fordelaliad terms and conditions of the sale, pleassa refar bo the link prowded in secured creditors
wabsite (www timb. in) Authorised Officer

Place: Chennai
Date: 13.05. 2025

Tamilnad Marcantile Bank Lid
{For Charnai Mount Road Branch)

(Call; 98422 36

042 [ BOTEE 34444)

PUTIN’S ABSENCE STALLS Y T Assid Racaviey Wanagamant Branch .
PEACE, SPURS SANCTIONS oo 40 Canara Bak ) ISRt e IR GRel IXHR ;’-‘éﬁ;
s i A 00 b Vb £ i i

Putin’s absence punctured hopes of a

breakthrough in peace efforts that were CORRIGENDUM

Jool v Sioreud faerer (feafeardt.ame.)

GOVT. OF ODISHA

Fieasa refer the E-Auction Sale Molice dated 13.05 2025 " i .
given a push in recent months by the publisned in this News Pager on 14.05.2025 In the accountof | | AT 120/8. 7w, 5.fa. (f6. /dt. 1m0, )-01/2025 @ fai 15 wE, 2025 | OFFICE OF THE g’;f;:iEg:uf:’:igv‘c"AA;ER RESOURCES
i : Mis.Royale Creati R its tor Mr.V Kashif
Trump administration and WEStern Ma:'u5:-2?31;“-;::-:151“55[?!;; Elhgrlmep:f-il;?-;n schaduled ﬁﬂﬁgﬁm . ’
European leaders. It also raised the 1o be canducted on 31.05.2025, towards e propery Bid ) ) Phaiean . A:- e’ Procurement Notice No. CE MKS 02 OF 2025-26
prospect of intensified international HACCRAAL MFISUATE TNOTMN A WD 0N 0 BRI T 00 DIy I Y9 W T FARCAERR] A, A wEEe, i ud 1. Name of the work: Concrete Lining to Gop Branch Canal from RD 00 km to 4.175 km
sanctions on Russia that have been AT o e yetoril & T yER & WA S S w2 o 3 T & gl 2. Amount put to Tender Rs.16,14,41,706.00
threatened by the West. rerridin unchanged At >3 & = S e IR ST A q v + 4 4] 3. Bid Document Cost Rs.10, 000.00 (online)
orised Officer - i - . : . "
CanaraBark |  [919 T2 9 -GEM/2025/B/6226907 310 Mée W femis 13.05.2025 &t smems| |4 EMD Rs.16,14,500.00
B e AT e _ 5. Class of Contractor "A" & "Special" Class
FORM A o751 7 e febn s wean | 5w e fai 02.06.2025 1 19g 12:30 93| | 7. Other details are as follows.
PUBLIC ANNOUNCEMENT (R 35 oy rmraratf it SaRufy/ iRy § Sl e procurement Offcer [P 10entia] e | o Techncal B
Ferge fermmor 509 TR hups://gem.gov.in T T € | on - From | To (Cover-I)
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Ferorrer By Mac:;efefnl\%:ﬁaer:j(‘ﬂB;:ma_ P%%Ng;sof 16.05.2025 | 31.05.2025 |  02.06.2025
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016) RO.No-233780 Diste: 15.05.25 . o Sgst’em Bhubaneswar | 200506 | 10-00Hrs | 17.00 Hrs 11.00 Hrs
Webnsite : www,apgov.nic.in Wﬁa’m _joai y_ , bhu w . L |
8. e-mail Id: celmbbbsr@yahoo.co.in

FOR THE ATTENTION OF THE CREDITORS OF

M/s Pommys Garments (India) Limited Further detail conditions can be seen from the Govt. website www.tendersodisha.gov.

L3
REL EVANT PARTICULARS sFroe 4 -'£::%f indian Bank Ind Ian Bank’ M ;n. Ttr;1e C(t))rrigendt;m{ can::ellation of Tender, if any, will be uploaded and can be seen
: : e T I rom the above website only.
t_|Name of the Corporate Debtor |Pommys Garments (India) Limited Dindigul branch R Sd/-Chief Engineer & Basin Manager
2 |Date of Incorporation of Corporate Deblor .!‘DSHE.IEDDB_ _ . N KEEP GOING OIPR-32252/11/0006/2526 Mahanadi Kathajodi System, Bhubaneswar
3 |Autherily under which earporate dablor is | Registrar of Companias - Chennla APPENDIX - IV {Rule - 8 (1)} L il

POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)

Whereas The undersigned being the Authorsed Oficer of the
erstwhile Allahabad Bank presently Indian Bank under the Securitisation
and Reconstruction of Financial Assaets and Enforcement of Securily
Interest Act 2002 and in exercise of powers confered under section
13(12) read with rule 8 and 8 of the Security Interest {Enforcement ) Rules,
200 issued a Demand Motice dated 06/02/2025 calling upon 1. Mis Sai
Velan Pharma, Sole Prop: Mr.R.Ramasathappan, Si/o
S.Ramanathan, H1, H2/57 B M Colony Main Road, Dindigul-6240401
(The Borrower), 2. Mr R.Ramasathappan, 5/o 5.Ramanathan, H1,
H2I5T R-M Coleny Maln Road, Dindigul-624001. (Morigagor/Proprielor),
3. Mrs.5. Alagammal, /0 Mr R.Ramasathappan, H1. H2ST B M
Colony Main Road, Dindigul-624001. [{Guarantor/ Morigagor) -of our
Dindigul branch to repay the amount mentioned in the notice being due
as on 060212025 amounts o Rs 20,79, 401/-for OCC and Rs 39,5289/-for
GECLE Term Loan (Total Rs 21,18,930/- [Rupees Twenty One Lakh
Eighteen Thousand Mine Hundred and Thirty Only) and interasi
charges, expenses thereon within 80 days from the date of receipt of the

Incarporated regisiered
4 |Corporate [denfity Mod Limited Liability |
_|identfication No. of Corporate Deblor ___ |U18101TN2009PLCO73775
5 |Address ofthe registered office and principal office | 5/13-8B, Pommys Nagar, Seithur Road,
(if any) of Corporate deblor | Dhalavaipuram, Virudhunagar - 626 188
& Insolvency commencameant dats in respect of | 13.5.2025- A par NCLT order di 2.5, 2025 inG mil=FT
corparate debtor [ 136 CHE [ 2024 [The date of receipt of email from

| ragistrar MCLT - Channal Banch 1)
10.11,2025 (180 days from the receipt of emait of the

PUBLIC CAUTION NOTICE

REF: PROPOSED AUCTION SALE OF IMMOVABLE PROPERTY VIDE
PUBLIC E-AUCTION CUM SALE NOTICE DATED 10TH MAY 2025

All the piece and parcel of Land and Building structures standing at survey numbers 308/1,
2,3, 4.5, 6,300/1, 24, 28, 34, 4,5, 310, 311/4, 5, 6, 7. 315/2, 3A, 38, 316/1A, IB, 2, 3, 317/4A,
48, 5, 276/3C at Nilakottai - Anaipatti Road, Musuvanoothu Village, Nilakottai Taluka, Dindigul
District, Tamil Nadu admeasuring 61.45 acres or thereabouts.

TAKE NOTICE on behalf of my client, M/s Sri Anajaneya Traders, a sole proprietorship
firm through its proprietor, Mr. Raja Mani, having permanent address at No. 5, Aruna Nagar,
Annai Nagar, Nilakkottai (P.O.), Dindigul District, Tamil Nadu State- 624208, that a Commercial
Suit of the description given herein below is pending before the Hon'bleBombay City Civil Court
at Mazgaon, Bombay in respect of the immovable property mentioned hereinabove.

Please take further notice that the Hon'ble Bombay High Court vide its order dated
04th April 2025 passed in Commercial Appeal from Order No. 5 of 2025 with Interim
Application Stamp No. 12038 of 2025 emanating from suit of the description given in the
Schedule hereto annexed concerning abovementioned subject immovable property, was
pleased to observe the following at para 11 of the order dated 04 April 2025 in Commercial
Appeal from Order No. 5 of 2025 with Interim Application Stamp No. 12038 of 2025:

*11. Needless to state that any action taken by the appellant-bank for sale of the
property in guestion shall be subject to the outcome of the civil suit....."

In the above circumstances, my client hereby informs and cautions the public and
prospective bidders at large that any transaction/ agreement/ transfer/ assignment/
understanding of whatsoever nature entered into with State Industrial & Investment
Corporation of Maharashtra Limited ("SICOM Ltd.") and/or any of its authorized
representatives in respect of scheduled property pursuant to Public E-Auction cum Sale Notice
dated 10th May 2025 published in the National English Newspaper New Indian Express on
10th May 2025 and the Tamil Reglonal Newspaper Dinamani also on 10th May 2025, shall
be subject to the outcome of suit of the description given herein below and the same shall be at
the risk of the prospective bidders which please note.

Description of Suit proceeding pending in respect of subject immovable property:

Commercial Suit No. 1482 of 2024 pending before the Hon'ble Bombay City Civil Court at
Mazgaon, Bombay filed by M/s 5ri Anajaneya Traders on 5th September 2024, being the
Plaintiff in the suit for seeking reliefs of declaration and specific performance in respect of
subject immovable property against Defendants being the State Industrial & Investment
Corporation of Maharashtra Limited ("SICOM Ltd."”), its Assistant General Manager, Canara
Bank and State Bank of India.

T Estimated date of closure of msolvency resolution
OCEsSS |order)

B |Mameaand registration numberof tha insclvency | M. Ramaswamy FCA.,

professional acting as interim resolution professional| (IBBIIPADDT/IP01422/2018-2019/12238)

5 |Address and e-mail of the interim resclution | Ramaswamy and Associates 320 Sri Muthu Plaza,
professonal, as redgistared with the Board | 2nd Floor, Above Dhanlaxmi Bank, Avinashi Road,
i Tiruppur-641 602

| Email: ramsattirupuri@gmall.com

{ Ramaswamy and Associales 320 Sri Muthu Plaza,
| 2nd Floor, Above Dhanlaxmi Bank, Avinashi Road,
i Tiruppur - 541 602 Ph : 98433 30765

{ Email: ramsattirupuriZgmail.com

|27/5/2025 o o

Mol idantifed as ondala

10 |Address and e-mail io be used for comespondancs

with thea Interim resclution professional gaid demand notica

The bmrower having failed o repay the amount, nofice.is heraby
given-to the borrower and the public in general that the undersigned has
taken possassion of the property descnbed hersain balow in exercise of

11 |Lastdate for submizsion of claims

12 |Classasof creditors, fany, under clause (b) of
sub-section (BA) of section 21, ascertained by the
Interim resolution professional

13 |Namasaf Insolvancy Professicnals identifiad Lo acl
as Authonsed representative of creditors ina class
(Three names for each class)

14 |Ratevant Formsand

powers conferred on himd her undar Section 1344} of the said act read with
rube & and 9 of the sakd rules on this 13th day of May 2025.

The borrower in particular and public in ganeral is hereby cauticnad

| Natidentified as on date nol {o deal with the property and any dealings with the property will be

subject to the charge of the Indian Bank for an amount of Rs 21,64,686/-
for OCC and Rs 40,557/- for GECLS Term loan (Total Rs 22,05,243/-
(Rupees Twanly Two Lakhs Sixty Four Thousand Six Hundred and
Eighty Six Only) as on 12.05.2025 and interest, Charges and Expenses
thereon,

DESCRIPTION OF THE IMMOVABLE PROPERTIES:

Mortgaged Assets; Palta Mo 41, site Mo 255 Anbu MNagar,
Chattipalayam Village Town Panchayat, Coimbatore South Taluk (Now
Madhukkaral faluk}, District,
Coimbatore regizstration Districl, Colmbatora Distric! 841201, 5. F.no
BS1/2B part, As per Sub-divigion 5. F.NoB51568141. As per Sub-
division 3.F.No. 851/56A1A1 measuring East West 30 feet on both sides,
Maorth South 40 feet on both sides, inall measuring 1200501, Boundary
= 3outh-23 feet wide East West lavout Road, Morth-Site Mo 292, West-
Site No 296, East - Site No 294
Date: 13.05.2025

Place : Dindigul

| Web link: https:/libbi.gov.infhome/downloads
Cretails of authorized representatives are : Physical Address: Ramaswamy and Associates
avallable at { 320 Srl Muthu Plaza, 2nd Floor, Abave Dhanlaxmi
| | Bank, Avinashi Road Tiruppur - 541602

MNotice is heraby given that the MNational Caompany Law Tribunal has ordered the commencement of a

corporate insolvancy resolution process of the Ms. Pommys Garmant (India) Limited vida order no.
CPR{IBY136CHEZO24 on 2.5.2025.

The creditors of M/s; Pommys Garments (India) Limited,-are hereby called upon fo submit their claims
with proof on or before 27th May 2025 o the interim reselution professional st the address mentioned against
eniry Mo, 10

Kinathukadavu Sub-Registralion

The financial creditors shall submit iheir claims with proof by elecironic maans only. All other creditors
may submit the claims with proof in person, by post ar by electronic means.

Submission of false or miskeading proofs of claim shall penalties
Date: 14/05/2025

Place: Tirupur, Tamilnadu

Mr.RAJ DANI Advocate, Mumbail
5. RAJANGAM, M.A, ML., M.B.A,,
Advocate/Notary Public, Dindigul.

M. Ramaswamy FCA,.,
Interim resolution Professional

AUTHORISED OFFICER
INDIAN BANK, Dindigul Branch

epaper.newindianMs.mm .

Date: 15.05.2025
Place: Mumbai
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FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
{Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
M/s Pommys Garments (India) Limited

RELEVANT PARTICULARS

i M e of 1he Corporale Datilor
L ]

| Pommys Garments (india) Limitsd
¢

112 |Classes ol creditors ey, under clausa -:i.:_j of

d iDIﬂl}lﬂfIrl-:ﬂrﬁl.'l'il'lﬂ-’l--'l”;'.'lrpl:lrﬂtﬂ Dwhibodg | BN 42008
3 Ef'.lulhr_'-ul:'p' urder wisch corporalo dobios is 'Hurlmlmruri_ Drr' @i - Channia
mr:urpurutnd regulored I
4 L'ﬁ;'pu'r-.ﬂw laentity Mo / Limited Linbility I'
| Identification Mo of Carporate Dabior I8 TN2009PLCOTITTS
5 ﬁ.rlrlmqq of the regstered office and principa! office "i.1 3-8, Pomimys Magar, Seithur Roan,
||f ariy | ol Corporais debior EII1=| avalpuram, Veudiwmagar - 626 188
6 |Insolvenc y comimencament data in respact of 13,5 2025 - As per MCLT ovder dit 2.5, 2025 m CP{IB )/

loorpodile debiod

L
T |Estimatod dabe of ciosune ol iInsalvency nesclution
prm-ﬂ.:.

B |Nameand reg stratson rumber ol the Insolves -:1.

| 138 CHE / 2024 {Tha date of recakpt of armall fiodm

| registrar NCLT - Crasnmm Banch ||

10, 11,2025 {180 days rom tha necolpl of emal of the
order)

IM Ramaswamy FCA_,

| professional acfing == interim resnlution PN ) | (BBINPADD1IPO1432/2018-2019/12238)

| Address and e-mad of the nterim resolution
professionsl, as regesterad with the Board

|,p:

10 J".-jrlru-' 8 ond e-mad io b us c*l lar cormesponoents
with the Interm resoluton professional

11 |Lasi date for submasion of claims

?Pt'arrkaswa-ny and Assccales 320 SriMuthy Paza
Zned Flosor, Abowe Dhantasmi Bank, Avinashi Road
i l|ll|,|;_'|||l.|l 641 B2

' | Email: ramsattirupurgigmail. com
Hnmnr.w.'lm'.r and Associates 320 S Muthu Piara.
| 2nd Fipor, Above Dhaniaxmi Bank, Avinashl Road
E Tiruppur - 641 602 Ph - 58433 30765

'Emali rarns.attrrup-t.hrﬁgnull: com

.2‘”54'2025 N -

{sub- section (BA ) of section 21, asperiainad by tha
IrI.EI'rII'ﬂ rusu- utr:r"- |.""-:-'""‘[-1-Il.'-"1|]

| as Autlhorised representalive of crodilors ina class

(Threa names for aach class i

| Mot identifed as on date

14 |Ralawant Forms and
| Ceinils of authonized regresenirlives are
javailable at

[WWub ink: hitps:/fibbi.goy.infhame/downlcads
i Physlcal Address: Remaswamy and Associsies
{320 Sri Muthu Piaza. 2nd Floor, Abovi Dhankaom
| Bark, Avinashi Road Truppur- &4 1 502

Motica i herelby ghven thatl tha National Company Law Tribunal has ordered the commencement of a

COrpOraile INEDfvnGy
LM E ABCHE 2024 on 2 5 2025
Tha crediicm of ks

resclution process of e MWas FPommys Garmeni (india) Lemilad vide order no

F"'llr'ﬂll!,f!'-. Clarrmanis (incha) Limiind, are haiaty cabed upon 1O suBbmil e clnms

with prool on or bafore ZTEH May 2026 1o the inlodm resalullen profassional al the address mentionod agains

antry Ma, 10.

Tha financial crediors shall gubmil their clasms wilh proal by alectronic means only, All olher creddons
miay submit the claims with proof in person, by post or by electronic maans
Submission of false or misleading proofs of clasm shall penalties

Date: 14/05/2025
Place: Tirupur, Temilnada

M. Rarmaswarmy FCA.,
Interim resolution Professional

peprrA [Hrains SuSEGBISID, Gk -«
wneamylles =do fdwenn dadlé 6w wenpudE
Hlefy ewdpanpuiF wpds aan. 10456-10457 /2024

Siflesliy

dpn i s | g [Ein s i

Al o G, Sabwiwns O Sisoah, ol e -5

L oomra. falls ufiszmd

>

o L smig & Clewidlsen @ ns sHESLNS. ..
www.dinamani.com

|ng'1l11||-

amr ams fliriumes

(e e e, g ol

[ mane e A, 1ln |]'.I|ﬁl|:|f-_;| a8 3R ]
H-gnr [ .ﬂ.n--u-llr LINFRTL_ 0 S i
ey 221 S et garih, ST AL ey idh
L mds T s e kst Smma,

K BT, gy — 525020

Lingg ety
O.A s 2872022
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